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.....Respondents

NOTARIAL PCB

I, Pankaj Yadav aged about 45 years, S/o Shri Lalmani Yadav
presently posted as Regional Officer, Uttar Pradesh Pollution
Control Board, Mathura (hereinafter referred to as UPPCB), I do
hereby solemnly affirm and state on oath as under:

1. That in the official capacity mentioned above, I am
acquainted with the facts and circumstances of the case and as

such I am competent and authorized to swear this affidavit.

my counsel on my instructions and the contents of the same

are true to my knowledge and nothing material has been

3. It is humbly submitted that the applicant alleged that
Respondent Nos. 11 to 108 are illegally operating in District -

Mathura, U.P without necessary environmental permissions.

4. That pursuant to order dated 09.04.2026 passed by this
Hon’ble Tribunal, a notice dated 29.04.2026 was issued by
UPPCB to all the establishments for installing pollution
control mechanisms and obtaining consent.
Copy of the letter dated 29.04.2026 is annexed herewith as

Annexure R-1 @/
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5. 1t is respectfully submitted that in addition to this, a notice
dated 30.05.2026 has also been sent to all the establishments
through the office of District Magistrate, Mathura, wherein it
was directed to all the establishments that, it is mandatory to
operate only after obtaining the consent from the State
Pollution Control Board under the Water (Prevention and
control of Pollution) Act, 1974 and Air (Prevention and
control of Pollution) Act, 1981. Further, the establishments
that have already obtained consent were directed to submit
quarterly compliance report to the Regional Office, UPPCB,
Mathura.

Copy of the letter dated 30.05.2026 issued by DM Mathura is

hereby annexed as Annexure R-2

6. It is to be respectfully submitted that as per the records, 14
out of 98 establishments have received NOC/Consent from
the UPPCB and the remaining 84 establishments are yet to

receive consent.

7. Itis to be submitted that on 15.07.2026 inspection was carried
out on 17 establishments, during inspection 5 establishment
found closed and 12 establishments currently discharging
‘ sewage/effluent without treatment, which indicates a violation
" of the Water (Prevention and Control of Pollution) Act,1974.
A list of the 17 establishments inspected is hereby annexed as

Annexure R-3.

8. It is to be respectfully submitted that the recommendation of
show cause notice against all 12 establishments was made
vide letter dated 16.07.2026 to U.P. Pollution Control Board,
H.Q Lucknow. Copy of the recommendation letter of show
cause notice issued is hereby annexed as Annexure R-4.

Further inspection of other 67 establishments it to be carried

out.

9. It is to be submitted that a letter dated 27.04.2026 was issued
by Joint Secretary, Government of UP, to the Director,

Directorate of Urban Bodies, U.P. Lucknow, District
Magistrate, Mathura, and Municipal Commissioner,
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Municipal Corporation Mathura-Vrindavan, Mathura, to
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ensure all  necessary actions be taken.
Copy of the letter dated 27.04.2026 issued by Govt of UP is

hereby annexed as Annexure R-5

10. It is to be submitted that letter dated 11.05.2026 was issued
by Office of the Director, Ground Water Department, U.P.
Bhujal Bhawan, Hariharpur Shaheed Path, Lucknow to
Nodal Officer, District Ground Water Management Council,
Mathura, regarding action to be taken in the matter in

question.

Copy of the letter dated 11.05.2026 so issued is hereby

annexed as Annexure R-6

11.The present affidavit on behalf of UPPCB is submitted before
this Hon’ble Tribunal for its kind perusal and consideration.

b
\'/I’?
v

DEPONENT

’\ /’
G OEOY

. :_vgg IFICATION:

Verified at Mathura on this 21 Day of July, 2026 that the contents of
above affidavit are true and correct to my knowledge based on
records and information received and believed to be true, no part of

it is false and nothing material has been concealed therefrom.
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Hotel List (For Show Cause)

S.N. |Name Address

1 M/s Zoca Café Moti Manzil, NH-2, Krishna Nagar, Mathura-281001,
Uttar Pradesh

2 |M/s The Foodies Bar Shop No.17-B, Moti Manzil, Near Highway Plaza, NH-
19, Mathura-281001, Uttar Pradesh

3 M/s Veg Grill (The Hangout Café) Krishna Nagar, NH-19, Near Goverdhan Chauraha,
Mathura-281004, Uttar Pradesh

4 M/s Basera Restaurant & Hotel 141/6, NH-19, Shri Radha Puram, Mathura-281001,
Uttar Pradesh

5 M/s Agrawal Restaurant Near Maheshwari Hospital, NH-19, Mathura-281003,
Uttar Pradesh

6  |M/s Jeetu Dhaba NH 19, Near Nayati Hospital Mathura-281001, Uttar
Pradesh

7 M/s Radhe Krishna Dhaba Near Rajiv Academy, NH-19, Mathura-281003, Uttar
Pradesh

8 M/s Madhav Food Caters (Shri Banke Near Rajiv Academy, NH-19, Mathura-281003, Uttar

Bihari Family Dhaba) Pradesh

9 M/s Sagar Ratna Omaxe Eternity, Chatikara, Mathura-281121, Uttar
Pradesh

10 |M/s The Lounge Omaxe Eternity, Chatikara, Mathura-281121, Uttar
Pradesh

11  [M/s MD Farms & Resorts NH-2, Near Syyad, Mathura-281003, Uttar Pradesh

12 |M/s Tulip Resorts Masani Road, Gaur kendra, Mathura-281003, Uttar
Pradesh

Hotel List (Closed)
S.N. |Name Address

13 |[The Mansion Court Yard JaisinghPura,NH-19,Vrindavan, Mathura-281121,
Uttar Pradesh

14 |Spice Symphony Near Aggarwal Restaurant, Pushpa Hotel, NH-19,
Mathura-281003, Uttar Pradesh

15 [Moti Mahal Deluxe, Vrindavan Omaxe Eternity, Chatikara, Mathura-281121, Uttar
Pradesh

16  |Mumbai Chaupati NH-19, Near Highway Plaza, Mandi Bypass, Mathura-
281001, Uttar Pradesh

17  |Fox Fire Roof Top Café City Center Mall, Radhika Vihar, Mathura-281004,

Uttar Pradesh

181
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Hotel List (CTE/CTO Granted)

; Name Address Actual Name Appl. ID SIZE:?; No. of Rooms CaS[)I;Ic)i ty
1 |Wingston A Treechouse [Opp. Rangili Mahal, Nandgaon Rd, ID-31869750
Hotel Barsana, Mathura-281405, M/s M.R.. Resort Pvt. Ltd. Hotel App. Date- 31.03.2030 40 02 KLD
UttarPradesh Wingston Barsana 22.05.2025
2 |The Mystic Palms Near Mandi Samiti, Shrinathpuram 48 Rooms,
Colony, NH-19, Mathura-281001, Ms Ashgo Resorts Pvt Ltd (The Banquet Hall-2
Uttar Pradesh Mystic Palm), Khasra No.-298, 299, 1D-37622160 B ) ’
. ar (Freez)-50
Old Khasra No.-159, 160, Village- App. Date- 31.07.2030 Seat & 25 KLD
Palikheda, Near Mandi Samiti, NH-2, 04.07.2026
Mathura Restaurant
(Rout-66)
3 |The Trunk Rooftop 4th Floor, Madhavpuri, Royal Enfield | M/s K2 Hospitality, Khasra No.-228, 32906079
Restaurant Showroom, NH-19, Mathura-281001, Mauja-Maholi, Royan Enfield Approval Date 31.07.2030 32 Rooms 20 KLD
Uttar Pradesh showroom, NH-2, Mathura 24.07.2025
4 |Route 66 Café &Restro |Near Mandi Samiti, Naraich, NH-19, 48 Rooms
Mathura-281004, Uttar Pradesh M/s Ashgo Resorts Pvt Ltd (The Banquet Hall,-z
Mystic Palm), Khasra No.-298, 299, ID-37622160 Bar (Freez)-SO’
Old Khasra No.-159, 160, Village- App. Date- 31.07.2030 Seat & 25 KLD
Palikheda, Near Mandi Samiti, NH-2, 04.07.2026
Mathura Restaurant
(Rout-66)
5 |Murliwala Hotel Near ICICI Bank & Balaji Ashram, M/s Murliwala Hotel & Restaurant, 37146315 16 Rooms 04 KLD
&Restaurant Raman Reiti, Vrindavan, Mathura- Khasra No.-162 (Part), Vrindavan | Approval Date 31.03.2029 T.CA-537.69 | .
281121, Uttar Pradesh Bangar, Mathura 27.05.2026 SQM erminal STP
6 |Heera Courtyard NH-19,0pp. Nayati Hospital & 26971125
CNGPump, Mathura-281003, Uttar \1/\’[1/15 Heera Foods, Khasra No-978, | 1 Date | 30.06.2020 46 Rooms 40 KLD
Pradesh illage-Kota, NH-2, Mathura (CTE) 05.07.2024
7 |Haldiram's Plot N0.225/18, G.F., Sonkh Road 25913990 68 Rooms
;Radhika Vihar, Mathura-281001, M/s Four Brother's Hospitality (CTE) | Approval Dated | 30.04.2029 T.C.A-5854.04 50 KLD
Uttar Pradesh 24.04.2024 SQM
8 |The Rules Club Resort Expressway Paani Gaon Road, Opp. [ M/s The Rules Club, Khasra No.-874, 23196372
Shiva Dhaba, Mathura-281204, Uttar Mauja-Panigaon, Tehsil-Mant, Approval Date 31.102028 | Hotel, Restaurant 6y )
Pradesh Mathura (CTE) 12.12.2023 & Bar-20 Rooms
9 |The Lalita Grand Hotel |Near Veterinary Nursery, M/s L.B. Hotel & Resaurts LLP,
Aurangabad, Gokul Banger, Mathura- [ Khasra No.-258/1, Damodarpura, 31264567 31.07.2030 40 Rooms 40 KLD
281001, Uttar Pradesh Aurangabad, Mathura
10 |MD Farms & Resorts NH-2, Near Syyad, Mathura-281003, . 23829006
Uttar Pradesh Kha;ra NO.-I‘?I-}’ 14 621\’4461? ’ 444’_?/]?11] q Approval Date 31.12.2028 65 Rooms 60 KLD
Charora, -19, Mathura (CTE) 30.12.2023
11 |Kridha Residency Near Prem Mandir, Vrindavan, .
Mathura-281121,UttarPradesh Khasra No.-1007, Near Prem Mandir, 1731031 (W) 31.12.2028 45 Rooms 05 KLD

Vrindavan, Mathura

1730462 (A)
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S. Consent STP
N. Name Address Actual Name Appl. ID Validity No. of Rooms Capacity
12 |Abhinandan Hotel NH-19, Near Goverdhan Chauraha, Mis Abhinandan Hotel (A Unit of Brii 33817906
Mathura-281004, Uttar Pradesh s Abhinandan Hotel (A Unitof Brijl - o1 paie | 31.07.2020 30 Rooms 02 KLD
Bhoomi Hotel & Resorts Pvt Ltd)
08.10.2025
13 |Aryavilas Hotel K2 S Spire, Royal Enfield Showroom, [ M/s K2 Hospitality, Khasra No.-228, 32906079
NH-19, Maholi, Mathura-281001, Mauja-Maholi, Royal Enfield Approval Date 31.07.2030 32 Rooms 20 KLD
Uttar Pradesh showroom, NH-2, Mathura 24.07.2025
14 [Madhuvan Hotel Dwarka Enclave, Krishna Nagar, M/s Madhuva Hotel (A Unit of 37333776
05 KLD
Mathura-281001, Uttar Pradesh Madhuvan Inn & Travels Pvt Ltd), | Appoval Date 31.03.2029 19 Rooms Terminal STP
Krishna Nagar, Mathura 06.06.2026
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Hotel List (For Show Cause)

Q(\ eOCIINC &/)\_;7

Addfess

Name

M/s Zoca Café Moti Manzil, NH-2, Krishna Nagar, Mathura-281001,
Uttar Pradesh

M/s The Foodies Bar Shop No.17-B, Moti Manzil, Near Highway Plaza, NH-

19, Mathura-281001, Uttar Pradesh

3  [M/s Veg Grill (The Hangout Café) Krishna Nagar, NH-19, Near Goverdhan Chauraha,
> Mathura-281004, Uttar Pradesh
4 M/s Basera Restaurant & Hotel 141/6, NH-19, Shri Radha Puram, Mathura-281001,
Uttar Pradesh
5  |M/s Agrawal Restaurant Near Maheshwari Hospital, NH-19, Mathura-281003,
Uttar Pradesh '
6  |M/s Jeetu Dhaba NH 19, Near Nayati Hospital Mathura-281001, Uttar
Pradesh
7  |M/s Radhe Krishna Dhaba Near Rajiv Academy, NH-19, Mathura-281003, Uttar
Pradesh °
8 M/s Madhav Food Caters (Shri Banke  |Near Rajiv Academy, NH-19, Mathura-281003, Uttar
Bihari Family Dhaba) Pradesh
9  |M/s Sagar Ratna Omaxe Eternity, Chatikara, Mathura-281121, Uttar
Pradesh
10 |M/s The Lounge Omaxe Eternity, Chatikara, Mathura-281121, Uttar
; Pradesh
11 |M/s MD Farms & Resorts” - NH-2, Near Syyad, Mathura-281003, Uttar Pradesh
12 |M/s Tulip Resorts Masani Road, Gaur kendra, Mathura-281003, Uttar

Pradesh , ..
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fwa- o sy BT JfHRor (TThd), 1 fRAeeh ¥ MNoT0 HEAI-222/2026 Narender Sirohi
Vs State of Uttar Pradesh & Ors. § Wifa ARy 1% 00.042028 & AUTer 3 T4 ¥ |
B S 51 P L G T 2 5 O 1 PO o G4
leo SwiE fggs 70 wsha sRa e (Teid), 78 Rl d 2t siow w8a—-222/2026
/& Narender Sirchi Vs State of Uttar Pradesh & Ors. # Tt amew =17 09.04.2026 @ IJ@H A 70
\S\ T BRA IR (GAE). 8 R A sawan R orpyfd, oifftrd yaam B @, #RT
HFET, SN0 ([TTd) @ AT X I-AF @ 7T RBFiw 10042026 P Afew MAa K TR F (A7
wE=e dfea sramfy Wer), & Wi T5vr X, R 9 AR YR AN W waifea ARt
fAm=TFTAR “Respondent nos. 11 to 108 are illegally operating in District-Mathura, UP without necessary
environmental permissions. These respondents do not have the CTE & CTO and they are discharging
untreated effluznt into the open land and public sewerage system which is causing serious environmental
hazardous. These establishments are operating without installation of pollution control mechanism such as
oils and grease traps and they do not have any effluent treatment plant and they are contaminating soil
* and ground water and also contributing to the pollution in river Yamuna. AR ¥ 9=/
STA-222 /2026 TRIA 51 T §) weRyr qR WeH o) g A0 W R AR (@) A
f?vfra?osouozn DAY IR A T2 B, ford wrdY ofw e 8-
. 4. Leornsd counsel for the opplicant has referred to the RTI application (Annexure-Al) dated
06 11.2025 wherein, an information was sought about the units"aper’atlng without vaiid consend in
last three years.
5. He submits that in the reply the UPPCB on 17.02.2026 has admitted that the notices were issued to the
) hotefs, restaurants and dhabas which were operating without the requisite consent and permissions.
6. He further submits that the communication dated 21.01.2026 by the Nodal Officer District Ground
Water Management Council, Janpath, Mathurg, reveals that the NOC has been given to only 306
estoblishrnents that means the other establishments in the area are operating without necessary

’ K ground water permission.
f‘(\ / 7. Ee also submits that the complaint along with the list of such illegally operating units was submitted to
Ol the UPPCB on 28.01.2026 (Annexure- A5) but no action has been taken.

8. Further submission of counsel for the applicant is that the CPCB has framed the guidelines for Control of
i Pollvtion and Enforcement of Environment Norms at indlividual establishments under area/cluster of
restaurants/hotels/motels/banquette etc. (Annexure-A7) but none of the norms prescribed by the

CPCB have been followed by private respondent.

9. He hos further placed rellance upon the order of the Tn‘bunal dated 08.01.2026 passed in original
application no. 203/2023 in the matter of Tushar Goswami Vs. Union of indio & Ors. and dated
17.08.2022 in original application no. 26/2019 the matter of Abhay Dahiya & Ors. Vs. State of
Haryana.

10. The DA roise:s substantial issue relating to compliance of environmental norms.

11 Issue nctice, learned counsel Ms. Priyanka Swami accepts notice on behalf of respondent nos. 1, 3, 4,
8, 9& 10 and seeks four weeks’ time to file the reply.

12. The anplicant is directed to serve the other respondents and file offidavit of service atleast one week
before the next date of hearing.

13, List on 24.07.2026.”

W gdd ol0Y0 WeAn 222/2026 A it wiaredl § fawed_udl wWea-o3 @ ww A

Pragres, 7 ot fmmT,_Sodo @Y war T 21 W0 s §RA Af@ERer (@EE), a8 Reed
A Sfe 3aa [@Afe Aifew, Rrad @R qo e &1 GR Hord B Y oem i T @
T o AT T AR/l @ St S gY WREfkE a1E B W aRRaR fani
gRITsT FUR B §Y e W o) gAard 6 24.07.2026 W @ vt w3 e fasa
WY |



Mobile User


2-2Y 199

IPGWD FSTRONGT 10/2026-ESTB-URGWD 1/5?

v Iudd fwaifda arg # omua faueh wifl wwn-3, FARwE, g oG fpm
om0 @ SR [ Rerha s Tfva s g7 AdRrr fBvar smar @ 75 7o oo & sy
1% 09042026 & wre wa g wemdsw § A T Rerma b 9§ o T
IR /T A e B gU wEfua are @ e ywRar femfln Aaa s ada
RReF/ MR 13 §aR FQ@ §U A0 AERT B wnpE weng guferr @1 v S| @
gRftea s en ga sida QA gw srEfem B o sama awd, Rrad o asfa wRa
ARqFHo1 (TFSNLY) D WY FT guTe BT ST W, R B T ¥ "0 FREOT FRT R
& +f Reda Ry &g 3 Ixrer) &nY |

e B & I3 a9 # e gAard fRNE 24.07.2026 H fraa Y =) &

ady,

(ergm)
Fferamdy e /
dorsI0 (i) |
m-[('l ( (1) /¥osi0fap / TH—26 (THoShiodlo) / Agfaia | ! g
Ry Fr=feiRan &1 e ¢a smavas SRaE g S 8-

L A0 IEAY 'RT ARy (T, =18 Roeh|

2. ol wftm, s ma wfa, T 0 @R amier eyl f, Sowo W

3. WEw WftE, awia yguu famer 918, T8 faeed

. AT Wi, Som0 wT FaEe 9, TS |

s. AP, TR T, FYI—gerad |

6. Rrenforemrt / ey, WWWWWW—WI

7. qea afgan, oy fieErs e, Sovo, oraes |

8. WfER Rmfsfafe, ﬂ;mf ore faamrT, fafso vrc*: WUS—3MIRT | D:git:llysugneﬁby
ANUPAM

% Daje: 11-05:2026
WL ECQRD
SiferemdY st/

Jowsto(fAderE) 1


Mobile User



{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}



